
[s~ No. 16 ] 

HIGH COURT OF .JAMMU AND KASH M IR 
AT .JAMMU 

c 1 hrnu~th Vinunl Mode) 

CRT A No. 39/20 17 
JANo.O I/20 17 
In 
CT A No. 28/2018 

Bab\ Thakur and another ... Applicant(s) 
· Through :-Mr. Sahib Aggarwal, Advocate 

v/s 
Ramcsh Thakur ... Non-appl icant(s) 

Through :- None 

Coram: HON'BLE MR. JUSTICE PUNEET GUPTA, JUDGE 

Jammu 
06.05 2020 
hrun 

ORDER 

As per the noting on the file, the respondent has been served. 

List on 19.05.2020 for consideration. 

(PUNEET GUPTA) 
JUDGE 


